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(Minutes)

Aypprr REPORT ON ACCOUNTS OF
CeneraL Sox Boamp

The Minister of Commerce
Dinesh Singh):
Table—

(1) A copy of the Audit Report on
the Accountg of the Central Silk

(8hri
I beg to lay on the

Board for the year 1985-86.
[Placed in Library. See No. LT-
1391)67).

(2) A copy of Notification No. S.0.
2389, published in Gazette of
India dated the 17th July, 1907,
under eub-section (2) of section
18-A of the Industries (Deve-
lopment and Regulation) Act,
1951, extending the period of
Governments control of the
Model Mills Nagpur, Limited,
Nagpur. [Placed in Library.
See No. LT-1392/67],

(3) A copy of the Annual Report
on the activities of the Colr
Board and the working of the
Coiy Industry Act, 1953 for the
year 1966-67, undér sub-section
(1) of section 19 of the Coir
Industry Act, 1853. [Placed in
Library, See No. LT-1393 /67].

1251 hrs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS & RESOLUTIONS

MINUTES

Shri R, K, Khadilkar (Khed): I beg
to lay on the Table the Minutes of
the IYirst lo Twelfth sittings of the
Committee on Private Members' Bills
and Resolutions held during the cur-
rent Session,

ESTIMATES COMMITTEE
MinNuTES

Shri P, Venkatasubbalah (Nandyal):
1 beg to lay on the Table a copy each
of the Minute of the sittings of the
Estimates Committee relating to:—

(1) Ninth Report of the Estimates
“Cummittee on the Ministry of

Industrial Development and
Company Affairs—Industrial
Licensing,

(2) Eleventh Report of the Esti-
mates Committee on the Minis.
try of Finance—Utilisation of
External Aseistance.

(3) Hundred and fifth, Hundred and
sixth and Hundred and seventh
Reports of the Estimates Com-
mittee (Third Lok Sabha) on
the erstwhile Ministry of Indus-
try—Organisation of the Deve.
lopment Commissioner, Small
Scale Industries (Parts 1 & ID
and Rural Industrialisation.

(4) General matterg considered by
the Estimates Committee, 1988-
86 (Third Lok Sabha).

COMMITTEE ON ABSENCE OF
MEMBERS

MINUTES

Shri Thirumala Rao TKakinada); 1
beg to lay on the Table the Minutes
of the First and Second Sittings of the
Committee on Absence of Members
from the Sittings of the House held
during the current Session,

12,52 hrs.

LEAVE OF ABSENCE FROM SIT-
TINGS OF THE HOUSE

Mr, Speaker: The Committee on
Absence of Members from the sittings
of the House in their Second Report
have recommended that leave of ab-
sence be granted to the following
members for the periods indicated
against each:

1. Shri G. M. Bakshi
18th July, 1967
sion). -

2. Shri M. K. Shivananjappa 30th
June to 12th August, 1967 (Se-
cond Session), 4

26th June to
(Second Ses-



18977 St under dir-
ection 115
3. Shri Jageshwar Yadav 3rd July
to 19th July, 1967 (Second Ses-
sion).

4. Shri Dahyabhai Parmar 10th July
to 30th July, 1967 (Second Ses-
sion),

5. Shri Pashabhai Patel 6th June to
1st August, 1967 (Second Ses-
sion),

6. Shri Charanjit Rai 10th July to
12th August, 1987 (Second Ses-

sion).

7. Shri K, R, Ganesh 5th July to
20th July, 1967 (Second Ses-
sion),

8. Bhri Deven Sen th June to 24th
July, 1967 (Second Session).

I take it that the House agrees with
the recommendations of the Com-
mittee.

Some hoa, Membe:s: Yes,

Mr, Speaker: Leave is granted. The
Members will be informed according-

1y.

12,58 hrs,
ESTIMATES COMMITTEE
ELEVENTH REPORT
Shri P. Venkuwsubbaiah (Nandyal):
1 beg to present the Eleventh Report

of the Estimates Committee on the
Ministry of Finance—Utilisation of

External Assistance.

12.584 hrs,

STATEMENT UNDER RULE 115 AND
REPLY HERETO

Inpran Law INsTITUTE, NEW DErmr

ot wrd s (wraf-stio) -
A FERT, 48 A, 1967 WM N
waTifee s werw se10 v, T 3
# qer ar fe (1) war s

SRAVANA 20, 1889 (SAKA)

St. under dir- 18978
ection 115 '
feezge, Y f5 goerd agmaT =
weqr g, wites sfearg ¥ §, o7 (2)
w1 ¢ fwezae & el o s v
T wifaw e F FT7 JTET wA
fw frar mar ¢, fafy e &
I 7 ag 3o fear ar fie (1)
ot wfas #fenf i am fegm
tfezege & gk #1 adt amert §,
T (2) faeft ot s wr faf
aarrfaa wfas wfsard & am s &
e Agr gy mar

fafy saerm ¥ oot gron R
§T IO TG 4G A G E

7€ 18, 1967 %1 gfemw w1
frezgz & Tetaes o sito oFo i
¥ gfRzagz & oF ST oY WIe ¥
gream & el o g ar

“ln view of the finuncial strin-
gency the Executive Committee of
the Institute, at its meeting held
on the 1st May 1867, decided to
terminate your serviceg from the
Indian Law Institute after giving
you three months' salary in lieu
of notice from the 17th of May,
1967, You will be paid all your
dues as early as possible.”

o ug & § & fem o wlieeae
X swrerg HY THF AT AT F 1 SGr
o N X IaewT, w7 e wiiew
ot agi § N o srTEw A Al
e sfarfmgmana § a1 2z
qTRTE g 1% 5 araw §1 AW A
F § e T A | e

Mr, Speaker: He may lay it on the
Tuble

The Deputy Minjister in the Miuki
try of Law (Shri D, R. Chavan): 1
lsy it on the Table. [Placed in Jdb-
rary. Ses No LT-1441/07) o



